
NATIONAL COMPANY LAW TRIBUNAI,
JAIPUR BENCH

(thro ugh web-bosed video conferencing ptatfurm)

CP No. rr,ror -r-!)f#Jl;ll
Under Section 241-242 of

Comparnies Act, 2013
In the nnatter of:

Mr. Ra.jeev Bhatnagar

Versus

M/s Green Suraksha Technology pvt. Ltd. & Ors.
... Respondent

CoTam: HON'BLE MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. K.K. VOHRA, TECHNICAL MEMBER

ORDES

List on 05.10.2021.

...Petitioner

-Scl-
(Ajay Kumar Vatsavayi)

Judicial Member

-sd-
(K.K.Vohra)

Technical Member

August 12,2021


